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UDDinI' a .. y Of a sepoy lD C.O.D. 

Delhi -omtt. 
8217. SHRI A. NEELALOHITHA-
ASAN NADAR: Will the Minister 
~ DEFENCE be pleased to state: 

(a) whether Government are aware 
· the incident of running away of a 
.pdy of Central Ordnance Depot in 
elhi Cantonment on 25th of January 
181; 

(b) if so, whetner Government had 
lquired about the incident; and 

(C) the details thereof? 

THE ~  OF STATE IN 
-IE MINISTRY OF DEFENCE 
'HRI SHIVRAJ V. PATIL): (a) 
!s, Sir. 

(b) and (c) The incident of a 
poy running away from his guard 
ty took place at about 1910 Iiours 
25-1-1981. The individual was 

~  by the Civil Police at 1130 
urs on 26-1-1981. The Civil Police 
ve ftled a case against the indivi-
al under the Arms Act as well a3 
• criminal breach of trust. The case 
under investigation. 

actions Of TniDla.g Sectlon In JeB 

a18. sal BHEEKHABHAI: Will 
Minister Of DEFENCE be pleased 
state: 
.) the functions of Training Sec-
1 in Joint Cipher Bureau, the uti-
of th. Section and since when it 
unctioDing; 

b) the use of recruiting direct 
i~  Assistants through UPSC 
giving them training through this 
~ , when a111eave this organisa-
after getting specialised training. 
. pbsing threat to the secrecy of 
Cipher; and 

(e) whether in vie\(r of this threat 
to the ~r  bf the Cil1ht!r, Govern-
ment propose to impart training to 
Departmental 1 ~  onlY' and also 
make provisions for 100 per cent pro-
motion to the post of Technical Assis-
tants? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI SHIVRAJ V. PATIL): (a) 

The Training Section in JCB was 
constituted in 1969 to impart training 
In Cipher production/operation of Ci-
phers/handling of cipher documents 
and crypto materials/research in cryp-
tology etc. to omcers and staff of 
J oint Cipher Bureau as well as others 
from cipher using departments in the 
interest of efficient discharge of their 
duties. 

(b) and (c) It is not a fact that all 
directly recruited Technical Assistants 
leave JCB after getting specialised 
training. Besides. the security of the 
ciphers i3 not adversly affected on 
account of any trained person leav-
ing the organisation because of an 
inbuilt system of changing the cipher 
codes frequently. 

The recruitment rules fOr the post of 
Technical Assistants have been framed 
keeping in view the jab requirements 
of the post. Filling all the posts of 
Technical Assistants by promotion 
alone is not considered in the interest 
of efficiency of the organisation. 
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DEputation of otIeers I1l CBI and IB 

8220. ,SHRI KA VIER ARAKAL: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) how many officers are On de-
putation in CBI and IB services and 
the details thereof; and 

(b) what are the reasons for depu-
tation into thi3 service system? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBAIAH): (a) 

There are 693 deputationist officers in 
the CBI and 1424 deputationist officers 
in the Intelligence Bureau. A state-
ment giving details of these officers is 
enclosed. 

(b) The Central Bureau of mves· 
gation requires the services of se&sO 
ed and experienced officers to run t 
organisation. The induction of t 
deputationists in the Organisation 
according to the provisions of tl 
recruitment rules, duly approved 1 
the Government of India. The loe 
contacts and knowledge of the deput 
tioni'3ts is essential for the CB) 
working. 

Deputationist ofBcers in certain prl 
portions are required also for the prj 
per functioning of a security organ 
sation like lB. The recruitment nll, 
for various posts in the m providE 
for filling up of the ~ upto a cel 
tain percentage by taking persons c 
deputation from State Police Forc. 
and other Departments of the Goverr 
ment of India. Deputationists al 
taken in the IB against the quot: 
prescribed according to the rules. 

Statemeat 

Details of officers on deputation with the CBI and lB. 

C,JItrm Bureau of Investigation 

l' Police Posts 

(a) IPS Officers: 

(b) ~  OfBcers: 

II. Non-Police Posb' . 

Intelligence Bureau 

&6Up A 
Group B 
Group C 
Croup D 

I. I>irector . 
2. Toint I>ircctofS. .  . 
3. Dy. Inspr. General of Police 
4. Supdts. of Police 

I. Supdt. of Police. 
2. I>y. Supdt. of Police . 
3. Inspectors of Police . 
4. Sub-InspectorS of Police 
5. ASIs .  . 
6. Hd. Constables . 
7. Constables 

I. Sr. public Prosecutors 
2. Public Prosecutors . 
3. Asstt. Public Prosccutors 
4. Executive Eng. . • . • 
5. Chief Technical/Officer (Ales and I. Tax.) 
6. Jr. Technical Officer • .  . • 
7. Jr. Accounts Officer 
8. Jr. AccountaJJt (UDC) 
9. JWlior Analyst . 
10. Junior Engineers 

J 
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